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BEFORE THE NATIONAL GREEN TRIBUNAL (WESTERN ZONE BENCH)
AT PUNE
ORIGINAL APPLICATION NO. 170 OF 2024 (WZ)
IN THE MATTER OF: |

GOA FOUNDATION ...APPLICANT

Versus

SARAWATI BUILDERS &
CONSTRUCTIONS PVT. LTD. & ORS ...RESPONDENTS
(Now known as DLF Homes Goa Pvt. Ltd.)
COMPLAINCE AFFIDAVIT IN TERMS OF ORDER DATED 13.08.2024
I, Sudhanshu Arya, S/o Arun Kumar Arya, aged about 34 years, Authorized

Representative of representative of the Respondent No. 1 company having office at DLF
Centre, Sansad Marg, New Delhi 110001 do hereby solemnly affirm and state on oath

as under:

1. ThatIam the Authorized Representative of the Respondent No. 1 company (DLF
Homes Goa Pvt. Ltd.) and as such I am well acquainted with the facts of the
present case as per the records available and I am authorized and competent to
affirm the present affidavit.

2. The present affidavit is being filed in compliance of the order dated 13.08.2024
passed by this Hon’ble Tribunal. That the notice issued by the Hon’ble Tribunal
to Respondent Nos. 14, 17, 19, 24-27,29, 30, 33, 34, 36, 37, 39, 43, 45-47 having
returned, the Respondent No. 1 had undertaken to serve upon the said
Respondents, through publication in local newspaper, “O Heraldo”. Accordingly,
the notice was published in O Heraldo newspaper dated 12.09.2024 (Pg. 7 of
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newspaper, bottom right corner). True copy of publication in O Hearldo
Newspaper dated 12.09.2024 is annexed herewith and marked as Annexure-A.
. The last known address of the Respondent Nos. 19, 30 was in Mumbai,
Respondent No. 26 was in Kolhapur and Respondent No. 14 was in Rajasthan,
‘Therefore, the Respondent No. 1, as an abundant caution served the notice
through publication in The Hindu, Mumbai (Pg. 2, 2™ row from top left corner),
The Times of India, Kolhapur (Pg. 6, 3™ row right corner), Dainik Bhaskar, Sikar,
Rajasthan (Pg. No. 5, right-bottom of the page) all dated 12.09.2024.Copy of
Publications in The Hindu (Mumbai), The Times of India (Kolhapur), Dainik

Bhaskar (S\"kar Rajasthan) dated 12.09.2024 is annexed herewith and marked as

Annengre:-B (Colly). Dik
M ché g NENT

k: VERIFICATION :

L, the deponent above named, do hereby verify that the contents of foregoing
Affidavit are true and correct to my knowledge and as per the records available.
No part of it is false and nothlng materlal has been concealed therefrom.

4 (l J'I‘IL: ! y L
Verified at on this day oéf , 2024

@ 3 SEP 2024
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Trump vows to end Russia-Ukraine
war If elected president

PTI, WASHINGTON: Re-
publican presidential
candidate Donald Trump
has said he will end the
Russia-Ukraine war if he
wins the November pres-
idential elections, an as-
sertion dismissed by his
Democratic rival Kamala
Harris who said the for-
mer US president would
"just give up". Trading
barbs with Vice President
Harris on Tuesday at their
first presidential debate
in Pennsylvania ahead of
the US general elections
on November 5, Trump
said the war would have
never started had he been
the president.

“I'll get the war with
Ukraine and Russia end-
ed. If I'm president-elect,
I'll get it done before even
becoming president,”
Trump, 78, said in re-
sponse to a question dur-
ing the debate.

Asserting there was no
threat of war in the four
years he was president
from 2017 to 2021, Trump
said, "I know (Russian

President Vladimir) Putin
very well. He would have
never -- and there was no
threat of it either, by the
way, for four years -- gone
into Ukraine and Kkilled
millions of people when
you add it up..”

Trump blamed the Bid-
en-Harris Administration
for not preventing the war
in Ukraine and said, "If I
were president, it would
have never started."

The former president
asserted that he want-
ed the war to stop and
claimed that millions were
being killed in it.

“I want to save lives
that are being uselessly
people being killed by the
millions. It's the millions.
It's so much worse than
the numbers you're get-
ting, which are fake num-
bers," he said.

“I' know (Ukrainian Pres-
ident Volodymyr) Zelen-
skyy very well and I know
Putin very well. I have a
good relationship. They
respect me, they don't re-
spect (incumbent Presi-

dent Joe) Biden,” he said.

“How would you respect
him (Biden)? He hasn't
even made a phone call
in two years to Putin. He
hasn't spoken to anybody.
That is a war that's dying
to be settled. I will get it
settled before I even be-
come president if 1 win
when I'm president-elect,”
Trump said.

Disagreeing with him,
Vice President Harris said,
"I believe the reason that
Donald Trump says that
this war would be over
within 24 hours is because
he would just give it up.
And that's not who we are
as Americans.”

Harris said she met
Zelenskyy and shared
"American intelligence

about how he could defend
himself" a few days before
the Russian invasion and
went to NATO's eastern
flank to Poland and Roma-
nia days later, bringing 50
countries together to sup-
port Ukraine in its "right-
eous defence".

"Because of our support,

Four dead in Thailand
as typhoon flooding
hits north: Govt

AFP, BANGKOK: Floods
and landslides triggered
by heavy rains from Ty-
phoon Yagi have claimed
four lives in northern Thai-
land and inundated thou-
sands of homes, the gov-
ernment said Wednesday,
as it mobilised the army to
help affected families.
Prime Minister Paetong-
tarn Shinawatra said aid is
on the way to around 9,000
families hit by the floods in
the northern provinces of
Chiang Mai and Chiang Rai.
Confirming the first
Yagi-linked deaths in the
kingdom, the Disaster
Prevention and Mitiga-
tion Department said two
people were killed in a
landslide in Chiang Mai
province, and two more
in Chiang Rai, which bor-

ders Myanmar.

safer places.

of fresh flash floods.
"Between

fall," it said in a statement.
While Thailand expe-

floods more likely.

C Africa records
unusual dengue
outbreak

i AFP, BANGUI, CENTRAL
i AFRICAN
The health ministry :
said they have deployed :
medical staff, volunteers :
and rescue workers to :
migrate elder people to :
i since July, the country's
The Thai meteorological :
department also warned :
that more heavy rains :
were expected until next :
Tuesday, bringing the risk :
¢ semi-urban areas through
September :
13-17, please be careful of :
possible danger caused by :
heavy to very heavy rain- :
¢ million and 400 million
. dengue cases a year.
riences annual monsoon :
rains, man-made Climateg
change is causing more :
intense weather patterns :
that can make destructive :
. post on Tuesday.

REPUBLIC:
Authorities have record-
ed an "unprecedented" 13
dengue cases in Central
Africa's capital Bangui
and the surrounding area
health minister Pierre
Somse said.

Dengue is a common
virus in hot countries
and spreads in urban and

mosquito bites.

The World Health Or-
ganization (WHO) says
there are between 100

"The Health and Pop-
ulation ministry has re-
corded an unprecedented
level of dengue cases,"
Somse said in a Facebook

Malaysia’s police rescue 402

children after sex abuse allegations

at Islamic welfare homes

AP, KUALA LUMPUR:
Malaysian authorities on
Wednesday rescued 402
children and arrested 171
suspects after raiding 20
welfare homes linked to
an Islamic business group,
in which children were
exploited and sexually
abused, the national police
chief said.
Inspector-General of Po-
lice Razarudin Husain said
the raids were conducted
after investigations into
allegations of child aban-
donment, deviant teach-
ings and sexual assault
at the homes, run by the
Global Ikhwan Services
and Business Holdings.
201 boys and 201 girls,
aged between 1 to 17
years, were rescued from
18 homes in central Selan-
gor state and two in south-
ern Negeri Sembilan state,
he said. The 171 suspects
- 66 men and 105 women

201 boys and 201 girls, aged between 1 and 17
years, were rescued from 18 homes in central

Selangor state and two in southern Negeri Sembilan
state, he said. The 171 suspects — 66 men and 105
women — included religious teachers and caretakers

- Razarudin Husain,

Inspector-General of Police, Malaysia

- included religious teach-
ers and caretakers, he said.
Children were sexu-
ally abused not only by
the caretakers but were
also forced to do the
same to each other at
the facilities, Razaru-
din said in a televised
news conference.
“Those who were sick
were not allowed to seek
medical attention until
their condition became
critical,” he said. Some
young children were also
burnt with a hot spoon
when they made mis-
takes, and caretakers had

touched the children’s
bodies as if to conduct
medical checks, he said.
Police believed that
Global Ikhwan exploited
the children and used reli-
gious sentiments to collect
donations, he said.
Investigations showed
that the children at the
welfare homes belonged
to members of the Global
Ikhwan group, placed by
their parents at the homes
since they were infants, he
said. The children would
undergo medical assess-
ment amid ongoing inves-
tigations, he added.

Nigeria floods kill 30,
displace 400,000: Rescuers

Polio worker,
officer killed
in Pak: Police

AFP, PESHAWAR: Gun-
men in northwestern
Pakistan killed a polio
worker and a policeman
on Wednesday during the
latest campaign to vacci-
nate millions of children
in the country, police said.

Pakistan and Afghan-
istan are the only coun-
tries in the world where
polio remains endemic
despite an effective vac-
cine. Militants have killed
hundreds of officers and
polio workers over more
than a decade.

AFP, MAIDUGURI: Severe
flooding in the north-
eastern Nigerian city of
Maiduguri has claimed at
least 30 lives and forced
400,000 people from their
homes, officials said.

"The death toll is 30,
National Emergency Man-
agement Agency (NEMA)
spokesman Ezekiel Manzo
told AFP a day after water
from an overflowing dam
swept away thousands of
homes in the capital city
of Borno state.

"The situation in Maidu-
guri is quite frightening,"
said Manzo's NEMA col-

league Zubaida Umar.
"The flood has taken

over around 40 percent

of the entire city. People

have been forced out of

their homes and are scat-
tered everywhere".

"From our statistics, we
have 414,000 displaced
people,” Umar said. He
told the BBC's Hausa lan-
guage service that officials
feared that number could
reach one million.

The UN refugee agen-
cy in Nigeria said on X
Tuesday the flooding
was the worst to hit the
city in 30 years.

because of the air defence,
the ammunition, the ar-
tillery, the javelins, the
Abrams tanks that we have
provided, Ukraine stands
as an independent and free
country,” she said.

"If Donald Trump were
president, Putin would be

derstand the importance
of..NATO. And what we
have done to preserve the
ability of Zelenskyy and the
Ukrainians to fight for their
independence. Otherwise,
Putin would be sitting in
Kyiv with his eyes on the
rest of Europe, starting

with Poland.”

During the debate,
Trump claimed that when
Putin endorsed Harris last
week saying 'l hope she'
wins, the Russian President
meant it "because what
he's gotten away with is ab-
solutely incredible".

sitting in Kyiv right now ..

] CHANGE IN NAME

and understand what that
would mean because Pu-
tin's agenda is not just
about Ukraine,” she said.
Addressing Trump, she
said, "Understand why the
European allies and our
NATO allies are so thank-
ful that you are no longer
president and that we un-

#l CHANGE IN NAME |
¢ |1, IVONO LUCAS FERNANDES, holder
of PassportNo: G122715, R/0. H. No:
145/A, Khamamol near the Chapel,
Curchorem South Goa-403706. do
hereby change My Name from IVON
LUCAS FERNANDES to IVONO
LUCAS FERNANDES. for all purposes
| will henceforth be known in the
name lvono Lucas Fernandes. | also
undertake to carry out this name
changesinall my documents.

(0.5, R.20(1A) CPC)
IN THE COURT OF THE CIVIL JUDGE
JUNIOR DIVISION AT MARGAO.
Reg. Civil Suit No: 577/2000/C.
Shri. Santano Fernandes
...Plaintiffs
Vs
Mr. Ana Maria Carneiro
...Defendants
To
Defendant no. 12: Custodio
Rodrigues, through his legal heirs.
12b. Salu Dias, major in age,
12c. Mrs. Olinda Dias, major in age,
12e. Mr. Lucian Dias, major in age,
married to
12f. Mr. Francisco D Costa, major in
age,
12g. Bastin Dias, major in age
12h. Stewan Fernandes, major in
age,
121. Adwin Fernandes, majorin age,
All resident of H. no. 779, Rainbow
Valley, Mugalli, Salcete,
403601, Margao, Goa.

WHEREAS, the above named
plaintiffs have filed application for
correction of typographical error and
application for correction of
typographical error under order 6 rule
17 CPC 1908, before this Court.
(Copy of which may be collected from
the office of this Court on any working
day during office hours).

AND WHEREAS summons sent to
you all on the above given address,
returned unserved with an
endorsement of bailiff that “None of
the above mentioned legal heirs
belong to said given address”.

AND WHEREAS, the Advocate for
the plaintiffs have filed an application
before this Court praying for
substitute service of notice by way of
publication in the daily local news
paper and this Court is satisfied that
this is a fit case for ordering such a
service.

NOW, THEREFORE, you are
hereby given notice under Order V,
Rule 20(1A) of the Code of Civil
Procedure 1908, to appear before this
Court in person or by a pleader duly
instructed and to file your reply on the
13th day of September. 2024. at
10.00a. m.for your defence, if any.
Superintendent

msm/- By Order of the Court

| SALVAGAO COLACO
SIMOES, r/o H.NO.158/1
NOVO VADDO BETUL
QUEPEM SOUTH
GOA.403603 like to change
my name from SALVACAO
COLACO to SALVACAO
COLACO SIMOES Hereafterin
all my dealings and
documents | will be known by
the name SALVACAOQ
COLACO SIMOES.

I, EHSANULLA, r/o COELHO
ARCADE, BLOCK-D 1* FLOOR,
PATRONG, BAINA, VASCO DA
GAMA, GOA, 403802 like to
change my name from
EHSANULLAH RAHIM

SHAIKH to EHSANULLA.
Hereafter in all my dealings

and documents | will be known
by the name EHSANULLA.

KONKAN RAILWAY CORPORATION LIMITED
(A Government of India Undertaking)
e NOTICE INVITING OPEN-E-TENDER DATED 11.09.2024

On behalf of Konkan Railway Corporation Ltd, Senior Regional
Engineer, Ratnagiri is inviting Open E Tender For the following work.
Name of work: Deep screening of track inside tunnels under
AEN/Chiplun section. Tender No: KR-RN-W-2024-38. Estimated
cost: ¥ 85,89,450/- EMD: ¥ 1,71,800/- Last date and Time of
depositing of tender on line: 03.10.2024 upto 15.00 hrs. For further
details, contact office of Regional Railway Manager, Office, MIDC
area, Mirjole, Ratnagiri. (Web site: https://www.ireps.gov.in)

Advertisement No. 83/2024
Government of India
Public Enterprises Selection Board
invites applications for the post of

Managing Director
in
Jute Corporation of India
Limited (JCI)

Last date of submission of application by
applicants is by 15:00 hours on
04th October, 2024

Last date of forwarding of applications by the
Nodal Officers to PESB is by 15:00 hours on
14th October, 2024.

For details login to website
https://pesb.gov.in
CBC 41122/12/0015/2425

PUB N(
By this Public Notice, it is hereby made known to the public in general that my client
intends to purchase from MRS. MARIA ERMELINDA RODRIGUES alias MARIA
ERMELINDA VAZ, daughter of late Aleixinho Vaz and widow of late Salvador
Rodrigues, aged 84 years, widow, retired, British National of Indian Origin, permanent
resident of 22, Aigburth Drive, Sefton Park, Liverpool, L17 4JQ, United Kingdom and
presently residing at House No. 30/A, Ambora, Camurlim, Loutolim, Salcete, Goa, the
property better described in the schedule herein written below.
Any person/s having any claims, objections, lien, charges, encumbrances, easementary
rights, share, profits, rights and/or interests in any manner whatsoever including any
agreements and mortgages over the said property better described in the schedule
herein written below shall lodge the same to the undersigned at the address given
below within 14 days from the date of the publication of this notice with supporting
documents, failing which it shall be presumed that no person/s has/have objections
over said purchase or/and claims to the said property and my client shall proceed to
purchase the same and no claims or objections shall be entertained thereafter.

SCHEDULE

All that property known as "CALANGORACHI or SANCREACHIGAL", situated at Murda
Grande of village Nuvem, within the jurisdiction of the Village Panchayat of Nuvem,
Taluka and Sub-District of Salcete, South Goa District, State of Goa, not described in
the Land Registration Office but enrolled in the Land Revenue Office of Salcete under
Matriz No. 790 and presently surveyed under Survey No. 121/2-A of village Nuvem,
admeasuring 1425 sq. mts. The said Survey No. 121/2-A of village Nuvem is bounded
as under:
North: By a Road situated in Survey No. 121/2 of village Nuvem; South: By Survey
Nos. 120/9 and 120/10 of village Nuvem; East: By Survey No. 121/3-A of village
Nuvem; West: By Survey Nos. 121/1 and 121/1-A of village Nuvem.

Sa/-
Dated this 11th September, 2024 Adv. Elton F. Furtado
Office No. B-104 & B-106, 1st Floor,
Pereira Plaza, Margao, Salcete, Goa-403601

7507802988 / adv.eltonfurtado@gmail.com

Tisna aigeiE

N
aldh

EJ Pnb punjab national bank

Corporate Office: Sector-10, Dwarka, New Delhi
Circle SASTRA :- Kolhapur Circle, 1182/17, Ground Floor, Rajarampuri, 4" Lane,
Takala, Kolhapur-416008 Email id: cs8264@pnb.co.in

DEMAND NOTICE

Notice U/S 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement

Whereas, the undersigned being the Authorized Officer of Punjab National Bank, under Securitization &
Reconstruction of Financial Asset and Enforcement of Security Interest Act 2002 & in exercise of powers
conferred under section 13(12) read with Rule 3 of the said Act. Calling Rules 2002 issued Demand Notice
dated mentioned below under 13(2) of the said Act, calling upon concerned the date of the respective
Notices, as per details given below. For various reasons these notice couldn't be served on the concerned
Borrowers/Guarantors. Copies of these Notices are available while the undersigned and the concerned
Borrowers/Guarantors may, if they so desired, can collect the said hereby given to the concerned
Borrowers/Guarantors where ever necessary to pay to Punjab National Bank, within 60 days from the date
of Publication of these Notices the amount indicated herein below together with further interest at
contractual rates and charges till the date of repayment under the loan/and other agreements and
documents execute by the concerned person. As security for the Borrowers obligation under the said
agreements and documents, the following assets have been mortgaged to Punjab National Bank

- orIENTAL || United(

of Security Interest Act 2002

No.

Sr. Name & Address of the
Borrowers / Guarantors / Mortgagors

Type of Loan / Loan Account Number
and Outstanding Amount as on Date

Margao, Goa413601.

Senalim, Goa-403722.

1. |Mr. Vicky Kumar Gupta (Borrower), Mrs. Rupa Kumari
(Co-Borrower), Both at : Flat No. S1, H. No. 105/27 S-F-F-
1, 2nd floor, Plot No 52, Galli Cortalim Village Mormugao,

M/s. Arpita General Store, 105/27 G-F-F-1, Nr JCB
Showroom, Verna Goa-403722.
M/s. Arpita General Store, Flat no G1 Verna Residency,

Housing Loan and Cash Credit

¥ 3486439.82 (X Thirty Four lakhs
Eighty Six Thousand Four Hundred
Thirty Nine and paise eighty two Only)
as on 31/07/2024 with further interest and
charges until paymentin full

Demand Notice Date: 21/08/2024

Date of NPA : 31/07/2024

Collateral Securities: NA

Security Details : Primary Security: Equitable Mortgage of IP located at Flat No S 1, H No 105/27, S F
F-1, Second Floor, Plot no 52 of property known as GALLI enrolled in the land revenue office of Mormugao
bearing Survey No 165/0, situated in Cortalim Village Mormugao Gtaluka Goa and the said flat is
bounded : East- Plot No. 53, West- Plot No. 51, North- Plot No 43 & rear setback, South- entrance of
building & 10.0m wide road. 2) Hypothecation of stocks & bookdebts

If the concerned Borrowers/Guarantors shall fail to make payment to Punjab National Bank as aforesaid
then Bank shall proceed against the above secured assets under section 13(4) of the Act and the applicable
Rules entirely at the risks of the concerned Borrowers/Guarantors to costs and consequences. The
concerned Borrowers/Guarantors are prohibited by the SARFAESI Act to transfer the aforesaid assets,
either by way of sales, lease or otherwise without the prior written consent of the Punjab National Bank,
Any contravention of the provision of the SARFAESI Act will render Borrower/Guarantor Responsible for the

Los Angeles wildfire
explodes, engulfs homes

AFP, WRIGHTWOOD: A
wildfire in the hills near Los
Angeles exploded overnight,
torching dozens of homes as
its footprint increased 1,000
percent by Wednesday.

The Bridge Fire is one of
three out-of-control blazes
that have erupted around
the United States' sec-
ond-biggest city, fueled by a
punishing heat wave.

GOVERNMENT OF GOA
OFFICE OF THE COLLECTOR
NORTH GOA DISTRICT PANAJI GOA

E- TENDER NOTICE
No. COLL(N)/DMC/01/24-25 DT:11/09/2024.
Fencing of Abandoned Quarries

1. The last date of online submission of tender is 18/09/2024
upto 15.30 hrs.

2. The Date & Time of Openin? Online Tender for Works at Sr.
No. 01to05is 19/09/2024 after 11.00 hrs

For more details {)Iease contact the Office of the Collector,
North Goa District, Panaji Goa.

Website: - https:/ /eprocure.goa.gov.in

darer o Canara B;mk@

POSSESSION NOTICE [SECTION 13(4)]

(For Inmovable property)
Whereas the undersigned being the Authorised Officer of the Canara Bank
under Securitization And Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as "the
Act") and in exercise of powers conferred under Section 13 (12) read with Rule
3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice
dated 10/05/2024 calling upon the borrower Mr. Virendra Kumar Dubey
(Borrower) and Mrs. Naina Dubey (Borrower) to repay the amount
mentioned in the notice, being Rs. 87,51,244.69 (Rupees Eighty Seven Lakh
Fifty One Thousand Two Hundred Forty Four and Paise Sixty Nine Only)
within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken symbolic
possession of the property described herein below in exercise of powers
conferred on him / her under section 13 (4) of the said Act, read with Rule 8 & 9
of the said Rule on this 05th day of September of the year 2024.
The borrower in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank for an amount of Rs. 91,27,736.69 (Rupees Ninety
One Lakh Twenty Seven Thousand Seven Hundred Thirty six and Paise
Sixty Nine Only) liability as on 31/08/2024 and interest thereon.
The borrower's attention is invited to the provisions of Section 13 (8) of the Act,
in respect of time available, to redeem the secured assets.

Description of the Immovable Property

All that Shop No. S-4, bearing V.P.H. No B 51, Second Phase (part), admeasuring
35.55 sq. mtrs., on the ground floor of second phase of the Building Scheme
"Shri Vallabh Nagar", together with undivided/proportionate share/right of land
in property known as "PREDIO AFORAMENTO DE PALMAR", admeasuring 4075
sq. mtrs., bearing Sy. No. 36, Sub Division no. 4 of the village Bainguinim, St.
Pedro Parish within the limits of village panchayat of Se Old Goa, Tiswadi Taluka,
Sub District of llhas, District North Goa, State of Goa, described in the Land
Registration Office of Ilhas under no. 21885 of Book No. B-59(New). The said
property is enrolled in the Taluka revenue office of Ilhas under Matriz No. 112.
Bounded by: North: by Mandovi River, West: by property belonging to Babulal
Mansukhlal Zaveri, South: by public road, East: by property belonging to
Bevanim Sinai Ramani
All that Flat bearing No. F-4, (Second Phase) bearing V.PH. No. B 51, situated
on the ground floor, admeasuring 55.00 sq. mirs. of the building known as "Shri
Vallabh Nagar", together with undivided/proportionate share/right of land in
property known as "PREDIO AFORAMENTO DE PALMAR", admeasuring 4075
sq. mtrs., bearing Sy. No. 36, Sub Division no. 4 of the village Bainguinim, St.
Pedro Parish within the limits of village panchayat of Se Old Goa, Tiswadi Taluka,
Sub District of llhas, District North Goa, State of Goa, described in the Land
Registration Office of Ilhas under no. 21885 of Book No. B-59(New). The said
property is enrolled in the Taluka revenue office of Ilhas under Matriz No. 112.
Bounded by: North: by Mandovi River, West: by property belonging to Babulal
Mansukhlal Zaveri, South: by public road, East: by property belonging to
Bevanim Sinai Ramani
DATE:05/09/2024
PLACE: Mapusa

MAPUSA BRANCH

Authorised Officer
CANARA BANK

BEFORE THE NATIONAL GREEN TRIBUNAL
WSETERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 170/2024
[EARLIER OA NO. 26 (THC)/2013 (W2)]
GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
vs.
M/S SARAWATI BUILDER & CONSTRUCTIONS PVT. LTD. & ORS

To,

1. Mohammed Aarif Bhatti,
Teleyan Mohala, Near Bisav Gate,
Ward No. 9, Ramgarh Sekhawati,
Dist: Sikar, Rajasthan-331024.
2. Sandeep Janardhan Halamekar
House No 141-F, Green Valley,
Chicalim, Goa-403711.
3. Anuprita Prabhu,
402, Deepika CHS Pakhadi,
Kharegaon, Kalwa Thane (West) -400605
4. Anantha Sarathy,
Lily, Near SMRC, Airport Road,
Chicalim-403711.
5. Desville B. Miranda,
Vasco Towers, 6th Floor,
FlatNo. 25, Vasco, Goa.
6. BabasahebR.Desai
Tambamala Ichalkamiji,
Kolhapur, Maharashtra-416003.
7. Mency Lorina Britto,
H.No. 56, Headland Sada, Mormugao.
8. Gopal Krishna Vasant Shetye,
H.No. 201, Vaddem,
Vasco da Gama, Goa.
9. Unnati Singh Mahar,
H. No. 37, Nofra, Colaba, Mumbai 400 005.
10. Sunil Kumar Kalyanshetty,
B/VIF-4, Sainarayan, Apt., Near EI-Monte Theatre,
Rumdawada, Vasco, Goa.
. Kishan Kumar Yadav,
H.No. 447, Shanti Nagar, Nr Dipti Garage,
Airport Rd, Vasco.
12. Christopher Mascarenhas,
H.No. 15/C, Near PWD Water Tank, Alto Chicalim.
. Dalit Singh,
Antrix Manor, Opp. Naval Stores Depot,
A.G.2, Dabolim.
14.Ravi Nilaya Majalikar,
B 3/2, GSL Officers Enclave, Airport Road,
Chicalim-403711.
15.Eknath S. Parab,
FlatNo. 01, Nelnish Apts., Mangor Hill, Vasco.
16. Vithal Ravappa Chawan,
Mahima Vastu, Flat No. 102,
Near Naval Stores Depot, Dabolim, Goa.
17.Joaquim Antao, F.X. Towers,
Flat No. 501, 5th Floor, Opp. MPT Institute,
Swatantra Path, Vasco, Goa.
18.Mohan P. Sawant
Mormugao, Goa-403803.

PUBLIC NOTICE

1. The above titled Original Application was earlier numbered as OA.
No.26(THC)/2024(WZ) which has been renumbered to OANo. 170/2024 in
pursuance to the direction of the Hon’ble National Green Tribunal, Western
Zone Bench, Pune dated 13.08.2024 passed in the said matter.

2. The above titled Original Application is posted for hearing on 26.09.2024 at
10:30AM physically or through video conferencing before the Hon’ble
National GreenTribunal, Western Zone Bench, Pune.

RespondentNo.14

RespondentNo.17

RespondentNo.19

Respondent No.24

RespondentNo.25

Respondent No.26

Respondent No.27

RespondentNo.29

RespondentNo.30

Respondent No.33

1

jry

Respondent No.34

Respondent No.36

1

w

Respondent No.37

Respondent No.39

RespondentNo.43

Respondent No.45

Respondent No.46

Respondent No.47

3. Please note that you shall make yourself available, or represent through
authorizedlegal representative, on the date and place indicated herein
above, in default, thesaid Original Application will be heard and determined

offence liable to punishment and /or penalty in accordance with the SARFAESI Act. inyour absence.
Date :11/09/2024 Chief Manager & Authorized Officer, REGISTRAR,
Place : Kolhapur Punjab National Bank NGT, WZB, PUNE
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BEFORE THE NATIONAL GREEN TRIBUNAL
WSETERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 170/2024
[EARLIER OA NO. 26 (THC)2013 (WZ)]

GOA FOUNDATION THROUGH ITS SECRETARY & ANR.

Vs,

M/S SARAWATI BUILDER & CONSTRUCTIONS PVT. LTD. & ORS

To,

1. Mohammed Aarif Bhatti,
Teleyan Mohala, Near Bisav Gate,
Ward No. 9, Ramgarh Sekhawati,
Dist: Sikar, Rajasthan-331024.
2. SandeepJanardhan Halamekar
House No 141-F, Green \alley,
Chicalim, Goa-403711.
3. Anuprita Prabhu,
402, Deepika CHS Pakhadi,
Kharegaon, Kalwa Thane (West)-400605
4. Anantha Sarathy,
Lily, Near SMRC, Airport Road,
Chicalim -403711.
5. Desville B. Miranda,
Wasco Towers, 6th Floor,
FlatMNo. 25, Vasco, Goa,
6. Babasaheb R.Desal
Tambamala Ichalkamii,
Kolhapur, Maharashtra-416003.
7. Mency Lorina Britto,
H.Mo. 56, Headland Sada, Mormugao.
8. Gopal Krishna Vasant Shetye,
H.Mo. 201, Vaddem,
Vascoda Gama, Goa.
8. Unnati Singh Mahar,
H. Mo, 37, Nofra, Cofaba, Mumbai 400 005,
10. Sunil Kumar Kalyanshetty,
BNIF-4, Sainarayan, Apt., Near El-Maonte Theatre,
Rumdawada, Vasco, Goa.
11. Kishan Kumar Yadav,
H. Mo, 447, Shanti Nagar, Nr Dipti Garage,
Airport Rd, Vasco.
12. Christopher Mascarenhas,
H.MNo. 15/C, Near PWD Water Tank, Alto Chicalim.
13. Dalit Singh,
Antrix Manor, Opp. Maval Stores Depot,
A.G.2, Dabolim.
14. Ravi Nilaya Majalikar,
B 3/2, GSL Officers Enclave, Airport Road,
Chicalim-403711.
15, Eknath 5. Parab,
FlatNo. 01, Nelnish Apts., Mangor Hill, Vasco.
16. Vithal Ravappa Chawan,
Mahima Vastu, Flat No. 102,
MNear Naval Stores Depot, Dabolim, Goa.
17. Joaquim Antao, F.X. Towers,
FlatMo. 501, 5th Floor, Opp. MPT Institute,
Swatantra Path, Vasco, Goa.

Mohan P. Sawant
Mormugao, Goa-403803.

PUBLIC NOTICE

18.

Respondent No.14

Respandent Mo 17

Respondent No. 19

Respondent Mo.24

Respondent Mo.25

Respondent No.26

Respondent No. 27

Respondent No.29

Respondent No.30

Respondent No.33

Respondent No.34

Respondent Mo.36

Respondent No. 37

Respondent No.39

Respondent No.43

Respondent No.45

Respondent No.46

Respondent Mo.47

1. The above titled Original Application was earlier numbered as OA.
MNo.26(THCY2024{WZ) which has been renumbered to OANo. 170/2024 in
pursuance to the direction of the Hon'ble Mational Green Tribunal, Western
Zone Bench, Pune dated 13.08.2024 passed in the said matter,

The above titled Original Application is posted for hearing on 26.09.2024 at

10:30AM physically or through video conferencing before the Hon'ble

National GreenTribunal, Western Zone Bench, Pune.

Please note that you shall make yourself available, or represent through

authorizedlegal representative, on the date and place indicated herein
above, in default, thesaid Original Application will be heard and determined

in your absence.

REGISTRAR,
NGT, WZB, PUNE

12/09/2024 | oHeraldo | Page : 07

Source : https:ffepaper.heraldgoa.in




ANNEXURE-B(COLLY)

1183

THE CHENGALRAYAN CO.OP SUGAR MILLS LTD,
D.S. NO: 4, PERIYASEVALAI - 607 209, VILLUPURAM DISTRICT
Ph: 7010540077, 9442634292/ 96 E-mail: : ccsmvilcogen@gmail.com
E-TENDER NOTICE ID NO: 2024_ TNCSF_482908_1

Notice Inviting E-Tender from reputed and reliable manufacturer by the Tender Inviting Authority/
Administrator of Chengalrayan Co-op. Sugar Mills Ltd, Periyasevalai for supply of the following

Thursday, September 12, 2024
MUMBAI

WESTERN RAILWAY

Senior Divisional Commercial Manager, Mumbai Central Division, Western Railwa
Divisional Railway Manager, Commercial Department, NFR section, Mumbai Central - Mumbai - 400 008.
Work - Display of Advertisement through various NFR media over Mumbai Division.

INSTITUTE OF ADVANCED STUDY
IN SCIENCE AND TECHNOLOGY

/ (An Autonomous Institute under Department
of Science and Technology, Govt. of India)

Auction catalogue No. MMCT-ADVTM24-17 Auction Start (All Lots) 23-09-24, 14:00:00

— . equipments. Sr. Lot N L tion / A Days Close Date &
Paschim Boragaon, Garchuk, Guwahati-781035 S EMD stnfr;?;ﬁrf]oéf opigsgdggte No. ot No. ocation / Area time of e-Auction
. Description of tender o Place
Advt. No. 510 Date :11.09.2024 No. i in Rs. E Tender and time 1 MSS-BCT-MRU-MedStn- | Providing round the clock Medical Facilities through | 1826 23-09-24
. . . T (on-line) (Part-1) 45-24-1 (Misc-Static-Services - | Emergency Medical Room at Matunga Road Railway 14:30:00
IASST, Guwahati invites appllcatlons for admission Complete Design, Manufacturing Supply, The D.SNO: 4 Medical facilities at station) | Station for a period of 5 years.
Erection and Commissioning of 18 MW A 2 i - . 1826 23-09-24
. . . g . . 26.09.2024 27.09.2024 | Chengalrayan Co-op. MSS-BCT-NSP-MedStn- Providing round the clock Medical Facilities through
under institutional JRF programme for the year 1[G o e 315,500 Sugar Mills Ltd, 46-24-1 (Misc-Static-Services - | Emergency Medical Room at Nallasopara Railway 14:40:00
2024-25. Applicati hould b bmitted li t and Dynamically Bg|anceg asyper the 3.00 PM 3.00PM |Periyasevalai - 607 209 Medical facilities at station) | Station fora period of 5 years.
=29, Ication snou e submitted online a i fication in E- Villupuram District.
PP technical specification in E-Tender. Note: Prospective bidders are requested to visit e-Auction leasing module on IREPS website (www.ireps.gov.in).

Note: No Physical format is accepted. Tender submission through online only.
DIPR/3672/TENDER/2024

https://iasst.gov.in within 15 days of publication of

The lot wise details are available there in under the mentioned catalogue. 0529
Like us on: Edfacebook.com/WesternRly | Follow us on : £9 x.com/WesternRly

ADMINISTRATOR.

this advertisement.
Please refer to the detailed advertisement

published in the web site https://iasst.gov.in.
BRIHANMUMBAI MUNICIPAL CORPORATION

Registrar, ) 7
IASST GOVERNMENT OF MAHARASHTRA bﬂgj y, TREE AUTHORITY
- -PUBLIC NOTICE-

Maharashtra Medical Goods Procurement Authority, Mumbai
e-mail: maha.mmgpa2023@gmall.com In accordance with the provision under section 8 (3) ( C) of the Maharashtra (Urban Areas)
MMGPA, Ist Floor, Aragya Bhavan. St.Georges Hospital Compound, MUMBAI-400 001. Protection & Preservation of Trees Act 1975 (As modified upto 24th June 2021), 01 proposal from
TENDER NOTICE P/North ward in Zone-IV for removal of trees has been approved by Municipal Commissioner,
Chairman, Tree Authority / Administrator, B.M.C. under section 8(6) of the said Act.

BEFORE THE NATIONAL GREEN TRIBUNAL
WSETERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 170/2024
[EARLIER OA NO. 26 (THC)/2013 (WZ)]

GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
VS.
M/S SARAWATI BUILDER & CONSTRUCTIONS PVT. LTD. & ORS.

Date: 10.09.2024
Chief Executive Officer, Maharashtra Medical Goods Procurement
Authority, Mumbai invités tender in two Envelope system from the eligible,
bidders for the following items for purchase of medicines.

Theinformation of the trees for cutting /Transplanting in above mentioned proposalsis available
on mcgm website - www.mcgm.gov.in - About BMC - ward/ Department - Department manuals
- Gardens & Tree Authority - Documents- WS 365 P north C.T.S. No. 628 Jiyani JKD MDG 7169

To,
1. Anuprita Prabhu, RespondentNo.19 Sr. | Ten- Name of Item(s) Prebid | Period of sale, | Bid Open- Supdt.of Gardens & Tree Officer

402, Deepika CHS Pakhadi, No | der Meeting | download & ing Supdt.of Gardens & Tree Officer of the Tree Authority

Kharegaon, Kalwa Thane (West) -400 605 No. sul;rfn:;sis(;on Penguin Building, 2nd floor, Veermata Jijabai Bhosale Udyan,
2. Unnati Singh Mahar, Respondent No.30 . Dr. Ambedkar Road, Byculla (E), Mumbai-400 027

H. No. 37, Nofra, Colaba, 1 | E-144 | Fetal Monitor Non Dt. Dt.10.09.2024 Dt. Tel no. 23742162, E.mail-sg.gardens@mcgm.gov.in

Mumbai 400 005. “'“;Tjtf,‘c?gsgh'“e' 10092024 | at02:00 PM. | 01102024 PRO/1242/ADV/2024-2025 Sd/-

PUBLIC NOTICE HP Horizontal, Trolly PM | Dt30.092024 | PM Supdt. of Gardens & Tree Officer

1. The above titled Original Application was earlier numbered as OA. No. Strecher, Wheel Chairs Upto 02:00 PM

26(THC)/2024(WZ) which has been renumbered to OA No. 170/2024 in
pursuance to the direction of the Hon’ble National Green Tribunal, Western
Zone Bench, Pune dated 13.08.2024 passed in the said matter.

1. For detailed information, the interested bidders may visit the website
https://mahatenders.gov.in.

2.The Chief Executive Officer reserves the right to increase or deercase
the quantity to be purchased ind also reserves the right to cancel all the
tenders without giving any reason to

For e-tendering help/information, please contact.

Website:-https://mahatenders.gov.in
e-mail: maha.mmgpa2023@gmail.com

KARNATAKA INDUSTRIAL AREAS DEVELOPMENT BOARD

(A Government of Karnataka Undertaking)
# 49, East Wing, 4th & 5th Floor, Khanija Bhavan Race Course Road
Bengaluru — 560 001. Phone No. 080-22265383 website : www.kiadb.in

IADB/ENGG/ETND-EP-20/421/2024-25 Date: 11.09.2024

SHORT TERM NOTICE INVITING TENDER
(Through GOK Karnataka Public Procurement Portal Only)

Item Rate Tender under two cover bid system is invited for the work mentioned
below as per the Karnataka Transparency in Public Procurement Act 1999 and
Rules 2000 through electronic procurement from eligible Contractors who have
got adequate financial resources, state of the art technology, suitable
construction equipments, technical man power & sufficient past experience for
the following work as per the schedule given below:

2. The above titled Original Application is posted for hearing on 26.09.2024 at
10:30 AM physically or through video conferencing before the Hon’ble
National Green Tribunal, Western Zone Bench, Pune.

3. Please note that you shall make yourself available, or represent through
authorized legal representative, on the date and place indicated herein
above, in default, the said Original Application will be heard and determined
inyourabsence.

Sd/-
Chief Executive Officer,
Maharashtra Medical Goods
Procurement Authority. Mumbai

REGISTRAR,
NGT, WZB, PUNE

DGIPR/2024-2025/2836

OBITUARY &

CENTRAL RAILWAY

BOGIE REPAIR WORK
Name of Work: Work of Bogie
Repair during POH of Wagons of
CASNUB type (all Variants) at WRW,

For enquiries on

REMEMBRANCE
DEATH Obituary Announcement /

Death Anniversary,

GOVERNMENT OF TAMILNADU
COMMISSIONERATE OF STATIONERY AND PRINTING
110, ANNA SALAI, CHENNAI - 600 002.
Cte. No. Q3/22241/2024  E- TENDER NOTICE Dated: 10.09.2024

Badnera for a period of 8 months. " L
. 1) For and on behalf of the Governor of Tamil Nadu, e-tenders are invited only . " . . .
Please mail your query at: Approx Cost. (Rs.): ¥5,19,060.80/- through online from manufacturer and authorized dealers/ distributors for the supply Name of the Work : Recondltlonlng and maintenance of street |IghtS at Hassan
mumbaimataria Gost oftander form (Re): NILEMD | o rogrrine Cutg et o g I Syt suras r b ||| Growih Center, sublayouts, B.Kathinalli, Holenarasipura, Thimmanahalli, Textie
@thehindu.co.in (Rs.): T10,400/- Completion Period: of Stationery and Printing, 110, Anna Salai, Chennai-2. & Pharma SEZ Industrial Areas of Hassan District and Amble Industrial Area of
.LO. 8 Months. E Tender is invited fi i i i . . . .
thos;)nﬁrris Whei:h eI; I;;::V::dwing;l ZS) The crucial date and time areglvc(e: below: o Chlkkamagaluru District.
., , . . . ty tender . . .
Rate for Mumbai: capacity satisfy the Minimum No. | Description of theitem | ;') Branch closing date The last date and time of receipt of tender is : 26.09.2024 upto 4.30 pm.
(B/W Display): Rs. 45/Per Sq.cm Sg'tge'bf'giyssl;:i;:o:hsf tiEmtee na:jrz 1. | Programme Cuting 01 Govgrfgs"s‘fg‘rig:?/’m“ 14.10.2024 Applicants May Download Bidding Documents from the Karnataka Public
(Clr Display): Rs. 55/Per Sq.cm will be up to 11.00 Hrs. on 30.09.2024. 3) Tenders should be furnished in the prescribed format only, which can be Procurement Portal https:”kppp'karnataka'gov'In'
Parvathy (a) Chellam Complete details of E tender is downloaded from the https://tntenders.gov.in. Sd/-
(of Sengottai) Wife of R. Krishnamurthy Log on to ) . ) ) DIPR! 3667 TENDER/2024 GENERAL MANAGER . .
‘B'E”Egiﬁa-ﬂ;mhw T th hg duad :‘t’:""a'ltl"e at _"ff'c'al Ra"_""ayowebs'tz DIPR/CP/1945/Zen/2024-25 Chief Englneer-1, KIADB Bengaluru
passed away on September 8%, www.thenhinduads.com p://www.ireps.gov.in. Open
Wve thank the Geri Care Hospital team For Placing Tender Notice No. — BD.WRW.26.
for the treatment and advice . .
BogieRepair
Paecrncd dy: g o
Subha, Sriram Sri‘h;nﬂl and Advertisement Online SR 9 W ¥ef A1 P R FHRA ST I & ME®
Krishnamurthy (Ramu/Kalki).
P 86401 58702 i BANGALORE WATER SUPPLY AND SEWERAGE BOARD
G TAMILNADU MINERALS LIMITED Your feedback will keep us

No.31, Kamarajar Salai, Chepauk, Chennai - 600 005. Phone No.044-29862018, 28511972
NOTICE INVITING E-TENDER WITH FORWARD BIDDING

Sale of dimensional black and colour granite]
blocks from certain quarries of TAMIN, Tamil
Nadu

400/EX-1/2024, Dated.11.09.2024
1.2024_TNMIN_478832_1  2.2024_TNMIN_478858_1
3.2024_TNMIN_478879_1  4.2024_TNMIN_478890_1
3Bid end date  [26.09.2024 up to 1600 hrs.

Technical bid opening date |27.09.2024 at 1400 hrs.

Tender form fee & Rs.2000/- (Rupees two thousand only) or equivalent
EMD USD.25 (Non-refundable)
Rs.5,90,000/- (Rupees five lakh ninety thousand only) or

Cleaner, Sharper and Bolder

1|Description

INVITATION FOR TENDER (Only through KPP Portal)

BWSSB invites tenders in Two Stage System from eligible contractors for the following works.

Office of the Chief Engineer (North), 2nd Floor, Cauvery Bhavan, K.G. Road, Bengaluru - 560 009.
Amount put to tender
EMD
Date: 04.09.2024

IN MEMORY OF YOUR LOVED ONES
To dedicate a space in this section, 2[Tender No. & Date
Please mail your query at Tonder(0s
mumbaimaterial@thehindu.co.in
For Placing Advertisements Online log on to
www.thehinduads.com

Call our toll-free number
18001021878

Or write to us at
customercare@thehindu.co.in

register your

7 feedback N

~

Name of the Work

@

THE 422 HINDU  thehindubusinessline.

IFT No.: BWSSB/EIC/CE(N)/ACE(N)-I/DCE(M)-II/TA(N)/3475/2024-25

equivalent USD.7200 per quarry

DONATE EYES - GIFT SIGHT DT s MANAGER (Finance) NA SPORTSTAR Y6!i5Woiid THEwaHINDU Work of providing and laying of 300mm dia MS water supply line in Tannery road Rs. 271.79 Lakhs
1. | (Right side) from Doddi circle to Nagarawara Railway track coming under Pillanna
Garden -2 service station of AEE(C)-1-2 Sub-division, BWSSB. (2nd Call). Rs. 4.08 Lakhs
EDUCATIONAL LEGAL NOTICE IFT No.: BWSSB/EIC/CE(N)/ACE(N)-/DCE(M)-IITA(N)/3476/2024-25 Date: 04.09.2024
CLASSI FI E DS MART N THE COURT @ Work of providing and laying of 100mm(One side), 200mm dia(One side) DI pipe line
-m— ABOUR O ¥ and 300mm dia MS water supply line (Only Crossing) in Nethaji road from Kemp road
TO ADVERTISE VISIT 0 TR DLLIN( ) to MM road junction and 100mm, 150mm dia DI pipeline in Mosque road from Coles |Rs. 293.68 Lakhs
www.thehinduads.com Sapiens IAS : IRERNRIMN SUF . roag ;0 M'\F/I> I‘Ioell(d ar?'d 100”F]’ml'(80th S'Ide)’ 1G50mm dhl'a (O”? Sl\llldl\(/la) I:)ldplpe “'ne ) '\SM Rs. 441 Lakhs
" No.35/A, J.G. Complex, New road from Pulakeshinagar Police station to Ganapathi temple MM road, coming under
Contact your nearest Authorised space sellers A “TH ROPOI—OGYBY Kantharaj Urs Road, Frazer Town Service Station of AEE(C)-1-2 Sub-Division BWSSB. (2nd Call).

Kuvempunager, Mysore-570023
PGA/CR 01/2023 TO 18 /2023
AND 35/2023 / 36/2023

Petitioners : 1) T.N. Ganesh,
2) T.M. Raju, 3) A. Govinda
4) H.N. Rajashekar 3.
5) A.B. Shivanna, 6) Revanna
7) Prabhu Swamy 5) Mahadevu
9) K.S. Sadashiva 10) V. Suresh
11) Rajashetty,

IFT No.: BWSSB/EIC/CE(N)/ACE(N)-I/DCE(M)-II/TA(N)/3477/2024-25

Work of providing and laying of 100mm, 200mm dia DI pipeline in Hennur 80feet main
road from Bangalore East Railway station Pottery Road to 6th cross Hutchin's road
and 100mm, 200mm dia DI pipeline in Lazer road from Hennur Main Road to Pottery
road (Both Side) and 450mm dia MS water supply line in Tannery road from Doddi
circle to near Sagaypuram Foot ball ground coming under Pillanna Garden -2 service
station of AEE(C)-1-2 sub division BWSSB. (2nd Call).

For above works, the last date for submission of completed tender documents is on: 12.09.2024 upto

Pradip Sarkar o7 vs. experience in UPSC) & Team Date: 04.09.2024

Batch Starting
From 14" September

EDUCATIONAL

Open Webinar :
Anthropology,
8" September, 6 pm

Rs. 374.92 Lakhs
Rs. 5.62 Lakhs

AIR 36
CSE 2023 CSE 2020
Ayushi Pradhan Apala Mishra

Mentorship on zoology and anthro starting from 4" October

ZOOLOGY ..

AIR 25
CSE 2022
Kashmira Sankhe

AIR 09

GENERAL

Since 2001 Pradip Sarkar i v sserence i S0 & eam T Syt . 16:00Hrs. The Tenders will be opened on: 27.09.2024 after 16:00Hrs, Sd/-
ILAW AM B I T I O N From °Septameer ; B | |14 Sundara K, 15) San Naiya Chief Engineer(North).
S _— 3 e 16) B. Rajaurs,

Open Webinar:

Office of the Chief Engineer (West), 6th Floor, Cauvery Bhavan, K.G. Road, Bengaluru - 560 009.

IFT No.: BWSSB/EIC/CE(W)/ACE(W)-1/DCE(M)-2/TA(W)/3774/2024-25 Date: 10.09.2024
Work of providing and laying various dia DI water line from 2nd cross to 12th cross, Rs. 264.27 Lakhs

Magadi Road coming under Magadi Road - 2 Service station of AEE(W)-1Sub
J ¢ ‘ (WS s 397 Lakhs

division.
IFT No.: BWSSBJ/EIC/CE(W)/ACE(W)-1/DCE(M)-2/TA(W)/3775/2024-25 Date: 10.09.2024

Work of providing, laying and linking of 300mm dia water supply pipe line with fixing of Rs. 304.17 Lakhs
5. |300mm dia valves at Krishna garder main BEML stage to BGS hospital road, JSS ———

College to Kodipalya mainroad under Ideal Homes Service station of AEE(W2)-1Sub | RS. 4.57 Lakhs
division.
For above works, the last date for submission of completed tender documents is on: 26.09.2024 upto
16:00Hrs. The Tenders will be opened on: 27.09.2024 after 17:00Hrs. Sd/-
Chief Engineer(West).

Office of the Chief Engineer (South), 7th Floor, Cauvery Bhavan, K.G. Road, Bengaluru - 560 009.

IFT No.: BWSSBJ/EIC/CE(S)/ACE(S)-II/DCE(M)-I/TA(S)/3796/2024-25 Date: 11.09.2024

Work of providing and laying of 300mm dia RCC NP3 class sewer line for at Sangolli
Rayanna Circle to Railway under pass, K.H. Road, Ananda Rao Circle to Old JDS
office, S.Gopal Gowda Circle to K.R. Circle, Dharmarayaswamy Temple road from LIC
building to SJP Road, LIC Building to Dasappa Hospital, Unity building to Ravindra
Kalakshetra and Kilari road coming under AEE(SW-1) Sub-division.

IFT No.: BWSSB/EIC/CE(S)/ACE(S)-I/DCE(M)-I/TA(S)/3798/2024-25

17) A.S. Mahadeva

18) V. Karunakaran

19) Mallesh, 20) Kanthamani.
Respondent :

1) The Managing Director 4.
Shree Ganesh Spinners

(A Unit of Maniyog Textiles
Pvt. Ltd.) P.B. 2 Seegur village,
Periyapatna taluk, Mysore
District - 571 107

2. The Managing Director
Maniyog Textiles Pvt. Ltd,
(Now Shree Ganesh Spinners)
Reg. Off: 8-10, Monogram
Bridge, 3rd Floor, Office No 17.
Vittalawadi, Kalabadavi Road,
Mumbai - 400 002.

The Petitioners had filed the
present claim Petition against the
Respondent for Claiming of
Gratuity. That you are the
Respondent in the above Case
the notice sent by this Hon'ble
Authority returned un-served. 6.
Now, the above case stands
posted to Appearance. Hence,
you are hereby called upon to
appear before the Courtin person

—JILAW INSTITUTE

-

- CLAT/CUET
(NLUs/LLM.)

CLAT/LLB.
CUET-UG

C 8800-66-0380

JUDICIARY

(ENGLISH MEDIUM)

C 8800-66-0301

Zoology,
7" September, 6 pm

ALOK RANJAN GAGANDEEP VR

GHOSH SINGLA MANOHAR N SHARMA
AIR 10, MARKS 414 AIR 85, MARKS 35 AIR 95, MARKS 337 ___ AIR 146, MARKS 376
Test series and Mentorship programs also available
€. 9318384883, 8700922126 @ www.sapiensias.co.in
17-A/44, 3" Floor, Gurudwara Rd., W.E.A, Karol Bagh, New Delhi-110005

PRATAP

EDUCATIONAL

P ForumilN

thought leader in IAS preparation

CSAT

CLASSES

© 40+ expert led sessions to break down the syllabus,
strategies and tips to maximize your score

&=

Rs. 210.91 Lakhs
Rs. 3.16 Lakhs

IAS-LAW

Date: 11.09.2024

Offline & Online

JAdOW HLO49 ANITNO B INIT440

(OPTIONAL)
© Time management mastery to develop skills or through your Counsel on Work of providing and laying of (A) 100mm dia DI line in white topping road at
A — - ) q o e 9 ili . . . .
¢ 8800-66-2140 e i/sh/il%m&? :goll-oga/:g”'wfi?l"'gg Uttarahalli Main road from Indian Petrol Bunk to Shani Mahathma Temple (Both LHS &
- © Coverage of PYQs in every session proceed in accordance with Law 7 RHS) coming under PP Layout service station. (B) Providing and laying of 100mm & |Rs. 263.84 Lakhs
g © 6 module wise and 2 mock tests by placing you exparte. ' " |150mm dia DI line in white topping road at 9th main road from 13th cross road to | Rs. 3.95 Lakhs
m aalll © Personalized feedback to improve Given under my hand and seal on Subramanyapura main road(Both LHS & RHS) coming under BSK service station of
G your approach this 23/08/2024 day at Mysore. AEE(SW-5) Sub-division.
o<t arem © Study material with i i — ;
( ) tudy material with practice questions By Order of the Court. | For above works, the last date for submission of completed tender documents is on: 26.09.2024 upto
N Labour Officer & Controlling )
Q 9599-29-3900 Authority 15:00Hrs. The Tenders will be opened on: 30.09.2024 after 16:00Hrs. Sd/-
BATCH 14 SEP 21 SEP Under Payment of Gratuity Chief Engineer(South).
STARTS Batch-2, 9:30 AM, Mor Batch-3, 5:00 PM, Eve Act 1973,

The details regarding the tender and participation in the e-procurement process can be obtained by logging

M District, M . ) . ) .
ysore JIsiic, Hysore on to https://kppp.karnataka.gov.in. For further details contact the above signed office during

9 B-10, 1st Floor, Mukherjee Nagar, Delhi-9
Place: Mysore

9311740400, 9311740900

& ambitionlawinstitute.com E: admissions@forumias.academy, Web: https:/ /academy forumias.com Date: 08-08-2024 WOrking hours. DIPR/CP/RA/1951/2024-25
C% ) oo ) A BM-BME
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To,

BEFORE THE NATIONAL GREEN TRIBUNAL
WSETERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 170/2024
[EARLIER OA NO. 26 (THC)/2013 (W2)]

GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
VS.
M/S SARAWATI BUILDER & CONSTRUCTIONS PVT. LTD. & ORS.

. Anuprita Prabhu, RespondentNo.19

402, Deepika CHS Pakhad,,
Kharegaon, Kalwa Thane (West) -400 605

Unnati Singh Mahar, RespondentNo.30
H. No. 37, Nofra, Colaba,
Mumbai 400 005.

PUBLIC NOTICE

. The above titled Original Application was earlier numbered as OA. No.

26(THC)/2024(WZ) which has been renumbered to OA No. 170/2024 in
pursuance to the direction of the Hon’ble National Green Tribunal, Western
Zone Bench, Pune dated 13.08.2024 passed in the said matter.

The above titled Original Application is posted for hearing on 26.09.2024 at
10:30 AM physically or through video conferencing before the Hon’ble
National Green Tribunal, Western Zone Bench, Pune.

Please note that you shall make yourself available, or represent through
authorized legal representative, on the date and place indicated herein
above, in default, the said Original Application will be heard and determined
in your absence.

REGISTRAR,
NGT, WZB, PUNE
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RECOVERY DEPARTMENT,

LG TTUU  NOTICE FOR PUBLIC AUCTION
Bank of India /% [EESICImt N OF PLEDGED GOLD JEWELLERY /
Rplationship beyond banking Kmnapuf-uﬁz' ORNAMENTS / COINS

Tt
Jowellary | omaments | cons and peneral public mm inspila of repealsd remindars | notices by the Ban, the ln!mrmg
barrowers are not rapaying their cuas ko the Barik

Notice is heraby published that if they fail to daposit all their dues in thei respective gold loan aceounts ( including up-to-
date interest & all costs charges / expenses ) by 2600812024, then from 11.00 AM of 27N9/2024, their pieged gold jewellery |
omanments | oins il be put i hr puhhc aucton i e resoeciive tranch premies. F s, Bank shall nal ba held

responsibla for
memmmummmumms@w

I POWER IMNSMISSWI GORPORATION OF UTTARAKHAND LTD,
Uttarakhand Enterprise)
| o r~."m i, Db 48
52842711

SHDRT TERM E-] TENDER CDRRIGENDUM 1

Thep ‘the E-Tender for 132 kY
GIs Swllchmg Substation for RVML at Rishikesh and 132 kV GIS
Swilching Substation for RVNL at Ranihat (Srinagar)” against
Tandar Spacification na. PTCUL/Candp-IE-Tender/SS-08/
2024-25" has been uploaded on e-tender website and he last d
submission of e-bid is 23.08.2024 upto 15:30 Hrs. For more details
please visit e-tender website www.uktenders.gow.in {tender id no.
2024_PTCU1_74871_1) and for e-ender notice our website
www, pteul.org. All ather terms and eonditiens shall remain same.
For any assistance on E-Tendering, Please contact
+91-8883880000

RO, Mo 88 UHOPURTCUL!
Cele . 10082024

ave Electri

Superintending Engineer (C&P-1)
the Interest of

INDIAN RAILWAYS INSTITUTE OF CIVIL
ENGINEERING (IRICEN), PUNE - 411 001.

E-TENDER NOTICE

L weQ
bl

THE TIMES OF INDIA, KOLHAPUR =
THURSDAY, SEPTEMBER 12, 2024 =103

Director General, IRICEN, 11 A, Soulh Main Road, Koregaon Park,
Pune-411001, for and on bshall'w!' the President of India, invites open

g warks
ETanier Name of work Aatear | Closing
- Tonder (7) Date
IRICEN-E- | Maintenance work of
Tonder-08- | gardens of IRICEN and | 1,55,90,904.00 | 08102024
2024 S5TW Premises.

The completa tender nofice, tender document and other details
pertaining 1o the above tender may be seen al the Indian Railways e-
tendering site i.e.www.ireps.gov.in

Architectural Planning, Designing of Infrastructures Development Submission of Estimate & D.PR.,

500v- (Rupees
Manager bafore the scheduled e / dala lowards eamest money. Persans having taken part in inal budding must be abe lo
= Bank

-l wict o @ By e
AR 3R S o 2g
ot w forrm 7 o e Forrar et & ez www.nagamnigambareilly.com v §-ffte fiw
3 St

20-09-2024 - (04:00 PM)
After Technical Evulation

wd §-rd hitp:letenderup.nic.in w suere ¥1 Reeh ufteds, dotes @ # R 3w
-ﬁzmszw El o
arore farorar axdi |

Corridor Design, Structural Design, Commercial / Non-Commercial Buildings, Mamage Halls, Eleclrical, e e ockont i ding GOVT. OF INDIA
i i , inwed ol MINSTRY OF CORPORATE AFFAIRS
nads Water Supply, Storm Water Dramag;im‘.:»e::e;‘magaﬁiﬂem and and et agﬂé[{g[[vﬂﬁg;ncm uuumnlton
E Kir i a St | Branch Name & G Wefght PLAC
| ST s W @ R me 13-09-2024 - (03:00 PM) L e :;:;:0 Nwmﬂmmr 0;;2 — i — & FLOOR SiD iz ':'u"”m s
- -09- - (04 BUDRUK Awall Budruk, Tal. Radhanagari, Dist. Kalhapur. i i : "_U_G_A e
TR 1 T 13-09-2024 - (04:00 PM) | ] IHWIEQNE]M AGAINST a-AUCTION OF TH
2 RUPALI DATTATARY KAVDE, 093277610003782|  54.000 1
-fiffim sl afew R @ 20-09-2024 - (03:00 PM) Al K, T Dist. Kolhapur. IIDHI;Emnerewnmmmanersan#namﬁmmnimrmnl nuemnym:arnsm
pery Le. Flat No, 1905, Ragent Chambers, 15° Floar, 206, Nariman Paint,

024

Sdi-, AUTHORISED OFFICER, Bank of India

i Which am pussu o] Gficial iuidor tachsa e T le High
Gourt. nl.ludlculuru: Allahabad which were tmn Intg passession pursuant ta the
the Oificial Liguidstor is having

a5 f 1 SE4IODAT Sine e ar 2078,
Furthe, the proy advertised for sale in Seplember, 2016 but nobody fias
ma any objection for the said saje nate. Now, onceagain the Offcial Linyidators

SHRIRAM FINANCE LIMITED
CIN No-LES1B1THIBTSPLCIOTETS
SHRIR AN | Reg.off. S Towr, Fiot No.144, Sauth Phase, Indusirial Estale, Guindy Chennai-60032
Finance | Admin Off 6 Fioor (Leve(2), Bulding No 02, AurimGQPar, Gend/1, TTC., Thane
Balapur Road, Ghansoli Nen Mumbal 400710

praposing
Lta.{in Liquidation).

forsaid sale af the
shauid submit fis objection in writing supparted with the documents to th Dffiiel
Liquidator, Allahabad - 211001 within 21 days trom the date of publicstion of this
Hatice. Mo clams wiatsoeser wil be enterizinad ater this o ot perod any
he Hon
This nalice Ay be treatud 25 patice to mnawmmml mmnrmnstmmues who
séare having ith respet P praduce.
m-memneunmuwmmr

OLD LOAN AUCTION NOTICE (VIKRAM SIHIHJ
The below mentioned barrewers have been issuad nolices Lo pay their oulstanding amounts lowardsthe | | pae: 2024 e e
E Pl Rt et R - 12/00024 3 2108024 gurft 330 e afidla Loan against Geld Omaments ("Facility”) availed by them from Shriram Finance Ltd (SFL). Since the
& Unigue
P gt Rfes 12008724 3 21109724 gardt 3,30 borrawers have failed to repay their dues under the facilty, we will be conducding an auction of the B -3 iy ok
wifdas P swedh wh fie 23109/2024 0 5ol 3.00 omm:;f::ﬁ;:-:;‘i: 1:‘::“4
p— = r— ry pvo— Pledged Gold Omaments on 21/09/2024 (date of auction) In the event any surpius amount |s realised [EARLIER OA NO. 26 (THC)iZ013 (WZ)]
W P |vewm |qEm | wemEn from this auction, the same will be refunded to the concemed borrower and if there is & defici post the GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
e | T T i auction, the balance amount shall be recovered from the borrower Lhiough appropriate Legal R SARAIATE BUNLD R & 0O METRUCTIONS!
S X = SFL has the author of the foll from th i ith o
r 3 the autl 1o remove an; the following accounts from the auction without
U1 T AN | gowdr | di2 mmw (d@mE |aad | = wme iy i ¥ Ta
s T A prior intimation. Further SFL reserves the right to change the Auction Diate without any prior noice, in the 1. Babasanen R Desal Respandant No 26
sraruierd) wrarder w1 | | ventofforce majeure. I:I:rvur s
e dew 009340,
by SAERII | e Borrower Name Coan Al Number | Borrawer Name PUBLIC NOTICE
il [LATUPI2310260003 | AT RAJKUMAR BARBOLE COUDLPJZ311100012 | MAKANANOASANTOSHKAMBLE 1. The abova tilled Criginal Applcation was sarlior numbared as OA. No.
ST g [LATUPIZ3T1063001 wswowuumﬁm COUBLPJZ3 10030001 | GURLIDAT T PUNDALIKRAD GHORSE aﬂmcm:utWZJ et Bk bl s isindd e O AT
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3 A unal, Wesiem
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v LATUP 2306270001 _| DNYANESHINAR wswmmmm LATUPIZ31Z110002 | ASHRUBAGOKUL ADAMANE
B atthefallowing sddess: Shrivam Finamce Lo | | 2 Tie2510 tad Ol Appcaton s posted o haarng on 2600 20345t
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POSSESSION NOTICE

‘Canara Corner Branch Nasik (0672)
B & 9, Suyojit Sani, Tilakwadi Road, Near Rajiv
Bila\'uﬂ Nasik-2, Ph-0253-. 25?5152!2310142

C Hno. 6/1186 1st Floor, Beside Gool Market Chowk, Opposite Shiddeshwar Bank, Old Nanded
Road, Latur-413512 -Auction Time: 12.00 PM.

Please note if the auction does not get completed an the same day due to time limit, then the auction
would cantinua on the subsaquent working day on the same Terms and Canditions.

Iif the Customer is deceased , all the conditions pertaining to auction will be applicable to his /
ris).

For Further information, Terms and Conditions and for gelting registered to participate in the
auction, interested buyers may contact Mr.Mahesh Gaikwad (7208415195)/Mr.Vishal Chinchole
(7263087724). sd-

Shriram Automall India Limited
Board Approved Auctioner

herlegal

Dale; 12/0812024

Place : Latur for Shriram Finance Ltd

Phoenix ARC Private Limited
Rogd. Offics: 3t Fccr, Wallace Towsr 136-1401Bi1, Gssing of Sahar Raad and WWeatar Exprass Highiay Vil
3 Fars (Easi) Mumbai-+10 057 Tek: 022- 649 2458, Fax : 122- 6741 2313
G UST190MH2007PTC185303 Emall: infoféphoenixarc.ca,in, Website: www phoanixar.co.in.

PUBLIC NOTICE FOR E-AUCTION CUM SALE

E-Auctian Salo Notics of 15 Days for Sas of Immavable Assotis) undes the Securitisation and Recanstruction of Financiall

e lken possession of e rogerly dessed herein becmmmu{mmm an himher uncer sub section 4 of
secntion 13.of the

properly

Gandni (For fe Progerty)
Head Office: "Lokmangar, 1501, Shivajinsgar, Pune 411005 [N Wnorab Fropei)
Leg
Nashik Zone, undar T
y Inlerest 002, i 4 follows callng upon the folowing BORROWERS %o
e he amourt, ol

Assats and Enforcamant of Socurlty Interest Act, 2002 rvad with provision fo rula & and § of the Socurlty Interest]
2002

nm.s haraty given ta 10 publc in general arel fo the borrawer iguarantarsimarigagors in paricula, hat the undes menianod|

erigE0as 1o Prosris ARG Fivs, Linisd pursuan 1 ssvgrenent of deb by Wotks! Owwsltom Finince Limited
{Euries Kge st Ascirs Horra Fluance Corparation i o) wil be scid where is", "As & whal &', an
Wnalavor tore 5, by vﬂynl "anlng e-auctieet” far resvary of cues and furher inferest, Uv'yus costs s 2 crale below
0 teams o e FAZS A rea Wi Pt 1 & .01 Sacurty Ineret [Errcarnan] Fules, 2902] heough

ruawnsamswmmpmpmmlnummmmpas—gsalmamnlmmmm
- inlerestiereon
=] The barrower's stientian Is invlted to provisions of sub-seciion (8) of sectioned 13 of the Act,in respect of ime available, o

wwpfmnummlﬁssvlllhrduhlhgmbehw
D: tima of All belaw E-Auction; Data: 28-08-2024 11:30 A

Pon {with unlimiled sxtorsians of § minute aach|

Panmr- Mirs. Nikhat Fatema Nasiroddin Municipal Corporation, At

-| redaemtha sscuredassat. arrawer(s) and Hatica sxcription evo Price,
3 ILo, Date and Amount | the lmmovable EMD & Last Date of
Dutstanding Bateand : T of EMD
Demand di of | Description LAN: LXLATOD415- 160071724 07122020 Pial No. 2122, Gal '@ Price: Re. 900000/ {Nine
Name of the Bomoworis | Cuarantors | yotice Rate naios of 132} l,;.’.:.,,,,, movable propertyfies Branch: LATU For Re: 1838431 |Mo, 85, Al Sakbra,| Lakh Only)
Borrower: AJAY VALANATH | (Rupees Eighlcan Lec |Latur, Maherashiia -| EMD: R, 90000/-Ninety Thousand
Partnarship Firm: 0442024 | Re.57,56,833.181 | 0410812024 | Plot No.37 of Gat No 46437 HANNA Thirty Eight Thousand |413612 Oniy)
Ms. 8.3, Industries “With further Physical 2 of Non | | |Co-Barrower: SHOBA AJAY Four Hudred Thirty Last date of EMD Deposit:27-09-2024
Mrs. Hikhat Fm. Mesiroddin Shaikh | interostand | Possession| yoicinral Piot Proparty | | |BHANNA ©na Griy}
M, Chitra Prac une‘:s‘;sw‘ having Phat o7 of aroa | |[CAN: DURLG3TS- 160073630 122016 |Wose Wa B3E. | Raserva Price: As4000001{Four
Gatha 527K, i ble by you Beanch: JALGAOK ForRs 541817~ |T § No 571, Tal & ni
. O Sl il 15 Bank iowards [Ack, 800, B Sk Do o8 ILIP BHAGWAN | {Rupaos Frva Lac Forty [Dist Salgaon 42600 | EMD: Rs, 40000/-(Forty Thousand
At Post Gond Dumaa, Tal. atpur, Dist. acil Gat Ko 4B situated witkin o
Mastik-422403 el Al Qre Thousand Frva | Jalgeon Maharashire
tayou ocal limils of Nashik| |G gerrower: oUBA!

Last dats of EMD
24

Agricultural Flat Praparty
having Flat bo 6 of area adm.
560 Sqft on 1st floor of
Sumangs Apariment Co-op
Housing Society Ltd
Consiructed on
SNO2NIMIBA  siuated

Oparaiive Sociely Lid. Agariaki, Upnager,
Nashik-£22005
Guarantos. M Prashant Bhaskar Sh

Flal Mo, Sumangal Agarknent, Sharil Park,
Upnagir, Nashih422008

Mis. Baig) Enferpuises Caréeon ot Graphte
ndia L1g. C-7, MIDC Incustial Area, Ambad,

Nashik-+22010 wilhin local fimils of Nashi
Guarantor- Mrs. Waheeds Rehancddin Municlpal Corperation of
Shaikh Nashik At Post village

Bunglow Ko7, Utkarsha Housing Society,
Gangapur Reoad, Opp. Shrea Gurli Hasaital,
N-anlkwmi

arantor. Mir Pradesp Bhaskar Shatty
FlatNo, 15t Floor, Sumangal Apariment, Co-
Oparative Society Lid, Agariaki, Upnagar,

Agartakll, Tal 8 Dist. Nashk

Pozl Vilage Adgaon, Tal & Tz S W B2 PG | Resene Froe: nnmwwm
Bunglbw Ko, Ulkarsha Housing Sociely, DisL e Search: PARBUANI For Ry: 837679 |22, Hous Na 220438, AL
Gangapur Road, Opp. Shree Gunji Haspital, Borrower: PRATAP (Rupees Five Lac | Mitkoda, AP Palhei. Tl EMD: Rs. mw-rrenmm
Nashik422013 SHINDE iy Faihar, it Parbhani Oy}
Pariner. Mrs, Chitra Pradeep Shetty 040912024 | Rogistered Morlgage of| || co-Barrower: SHOBHA. Thausand Six Hundrad [431505 Last date of EMD
Flst N, 151 Floor, Sumangsl Agarimert, Co- ﬂ‘mbﬂl“!:" immovable property Non NANDAKUMAR SHINDE Seventy Ming Only

N raai T, Westam 3o Banth, P

3. Piase nole thal you shall make yourses avastable, or represent trough
Buthorized legal rapresentative, on the date and place indicatsd herein
above, in default, o said Original Agplication wilbe heard and deformined
inyour abssnce. AEATR

NGT, WZB, PUNE

CHITTARANJAN LOCOMOTIVE WORKS
NOTICE FOR E-AUCTION SCHEDULE

Sub: Schedule of E-Auction for the month of October’ 2024,
November® 2024 & December* 2024. It is proposed to hold following
e-auction date in the month of October’ 2024, November® 2024 &
December’2024. S1. NO. ; MONTH; TYPE OF AUCTION; DATE;
TIME are as follows: [1]; October

( )y 24/10/2024

2024; e-Auction; 14/11/2024 (Thursday), 28/11/2024 (Thursday);
10:00 hrs. [3]; December” 2024; e-Auction; 12/12/2024 (Thursday),
20/12/2024 (Friday), 27/12/2024 (Friday); 10:00 hrs. On above
mentioned date, time fixing for E-Auction for sale of various types of
Wehicles, Crane, Machines i.¢. Lathe, Drilling/Milling/Boring,
Transformer, Rectifier, Ferrous and Non-fesrous scraps i.e. copper,
aluminum ete. Non-ferrous scrap will be sold only to those who are
registered by Ministry of Environment & Forest/Govt. of India/New
Delhi. One time Registration Fees will be Rupees 10,000/~ for each
firm (Refundable, if a purchaser deems 10 permanently withdrawal hi
registration for bidding from Indian Railways e-auction) in forms of
Demand Draft in favor of PFA /CLW/Chittaranjan along with Affidavit.
Catulogue of materials can be viewed in [REPS website before
e-auction date.

PR3/62T

| PUBLICNOTICE |

Public is hereby informed by this Notice that my client has concleded the|
contract 1o acquire/purchase the under mentioned scheduled property,
situated at Villaga Erandwans, within the territorial jurisdiction of Sub-
Ragistrar Havell, Taluka Puna City, Dist: Pune (herein atter referredto as "Said

she has asswred my client that, her itle (leasehold rights and awnership of
construction) to the said property s clear and marketable and has also
assured my client that she has every absolute right to dispose off the said|

veriy the title of the present ownerlessee over the said property. Any person
clalming any right. title or interest In the sald property by way of lease, pre-
emption, gift, sale. exchange, loan mortgage. charge, lien, maintenance.
recovery or encumbrance/s in any other way, should inform the undersigned)
in writing within 21 days from the date of publication of this Notice with
documents of claim. Thereafter, no claims of whatsoever nature shall be|
entertained by my client and my client shall be free to presume  that)
anybody having such clzim has walved the same and my elient would not be

LAN: LXAURDO117 -1B0DS0055
Branch: AURANGABAD
e AMIT RAMPRASAD

Fial o, 05, Gat o, 102,

& 104, Shvsmiegar,

aar Jain Schoal, Mauol
Au

Resarva Price: Rs400000-Four
Lakh  Only)
EMD: Rs. 40000/-(Forty Thousand

Mwmmr. USHA AMIT RAL

LXOSM00317-180057883
smm OSMANABAD
Bomowsr: MARUTI ZUMBAR
SOMVANSHI

Lekh  Only)
EMO: Ra. 50000-{Fifty Thousand
Mahera- 413801 Only)

Last date of EMD Deposit:27-09-2024

(Rupsss Seven Lae
‘Severty Eight Thousand

|ZUMBAR SOMVANSHI
s and Canditions. of E» Auction
1. The Austion is canducled us par Lhe further Torme and Condiions af the Bid cocumert and as per the procedure set
o brsn. Biddes may vl Io (e Web Pl tpaidemauchionbersineon)  of nr s-Aucton Senice Provee
Wis, ARCA € for bidding infanaion & support, the dedails of the secured asset pul up far e-Aucton
T B0 Form e ol 0. saoetlod oo, Toe Fsralod oy ey 5o oo o o4 sl o
Frocess on the same patal and may coniact t Akash Chandrakant Suta
Ukharda _ Ranit-37; Ramsing iShailesh  Chandrakant

Ony)

inany way reqarding the said property.
SCHEDULE- (DESCAIPTION OF THE SAID PROPERTY)
| All that piece and parcel of Sub Plol No. 4 area admeasuring 358.14 Sq.mirs
and construction thereugan from and out of Final Plot No.73/1/4 having
corresponding Survey No. 5010 In the Socisty known and styled as
“CHHAYA COOPERATIVE HOWSING SOCIETY LTD" being and situated at
Village Erandwane, Taluka Pung City, Dist: Pune which is within the limits af
Pune Municipal Corporation and within the urisdiction of Sub- Registrar
Haveli, Pune and the said property is bounded as follaws -

(ON OR TOWARDS EAST : By sub plotno. 3

OnOR TOWARDS SOUTH : By PMC road.

Ob OR TOWARDS WEST : By PMC road

ONDR TOWARDS NORTH : By subplot no._ 5
(Along with all rights of membership, society shares. easements and|

proparty as per mar own wish and whims, The said Netice is publishad only o] =

Nashik422008 Manish Ramsingh . duails avalabk .,,.m appurtenances and without withholding any rightin the said property.
y contact Hulp Dasic ~a| wr.eeam E-mall 10 wm@au Adv. Sandip M. Ghate
Date: - 040912024 AUTHORISED OFFICER / CHIEF MANAGER Place: MAHARASHTRA Sayantara, $.No. 134/4/9, Ashoknagar Pune- 411007,
Place; - Nashik BANK OF MAHARASHTRA, CANARA CORNER BRANCH, NASHIK | [ bate:t2.00.2024 Fhwﬁ?ﬁ;ﬁm e Pune Cell No. 9822967272, Emal id- com
T T L i e ) ey e s O e s Bt L et it L e e e s e T i L B s s B s w
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Property’) from its present owner/lessee e JUELI DILIP AMDEKAR and| —¢



To

1.

1. The above fitled Orignal Application was eardier numbared a5 O4. No,

2. The above titled Onginal App&cation is posied for heanng on 26.09.2024 at

. Plzaze nole that you shall make yourseld avadable, or represent through

BEFORE THE HATIWEHEEH TRIBUNAL
WSETERN ZONE BENCH, PLINE

ORIGINAL APPLICATION NO. 17072024

[EARLIER O& NC. 26 (THC)Y2013 (WZ]]
GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
VS,
M!S SARAWATI BUILDER & CONSTRUCTIONS
PVT. LTD. & ORS.

Habesahed R. Desal Raspondent Mo 26
Tambamala |chalkamii,
Kolhapur, Maharashira-4 16003,

PUBLIC NOTICE

SE{THC 2024 [WE) which has been renumbeared to OA No, 17002024 in
pursiances to the deaction of the Hon'tle Nabional Greaen Tribunal, Wesiem
Zone Bench, Pune dated 13,08, 2024 passad in the said matter.

1030 AM physically or through video conferencng before the Hon'ble
Mational Gresn Tribuned, Wasiam Zone Banch, Puna.

authonzed legal represantalive, on the date and place indicated heredn
abowe, in default, 1he said Oviginal Applicabton will be heard and delermined

in your absance. REGISTRAR.
NGT, WZB, PUNE
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T ST | BEFORE THE NATIONAL GREEN TRIBUNAL
EEEEED D BT AT TR . /3R d I | q@vs T RIS WSETERN ZONE BENCH, PUNE
M| = 2l RELT] ORIGINAL APPLICATION NO. 170/2024
1. 239 | Sieid M g3 wMEaR s 179 20853 T.HI. EE CARPEN [EARLIER OA NO. 26 (THC)/2013 (WZ)]
CIEIKIK] GOA FOUNDATION THROUGH ITS SECRETARY & ANR.
2 | 243 | HHQT <A1 USH FAN GAER 869 19632 TA. ERE CBAPEE] vs.
IR M/S SARAWATI BUILDER & CONSTRUCTIONS
3 | 244 | O U wreREaA 869 196.32 9., By 9 Free PVT.LTD. & ORS.
4. 246 | WRT U OISR 835 /2163 185.05 qH. BN 9 Fe To,
AT . .
- - 1. Mohammed Aarif Bhatti, Respondent No. 14
5. 247 | 2% R g3 f RiE 869 195.16 T, B i e Teleyan Mohala, Near Bisav
CIEISIC] Gate, Ward No. 9, Ramgarh
6. 248 | O AR gF 7 R 869 195.16 G.HI. SN g Sekhawati, Dist: Sikar,
A Rajasthan-331024
7. 249 | Teliv RiE g3 oo RiE 869 195.16 GHI. N 9 e PUBLIC NOTICE
1. The above titled Original Application was earlier numbered as OA.
8 | 250 | TRAYER el goiad G At 828 23008 9. | @ A g No.26(THC)/2024(WZ) which has been renumbered to OANo. 170/2024 in
SIEIEIE] pursuanceto the direction of the Hon’ble National Green Tribunal, Western
9. 09 Tirh @ T3 A kG 3om Aiged IS 9. 17 300 9. e =7 Fﬁﬂz‘ﬁ Zone Bench, Punedated 13.08.2024 passed in the said matter.
ERIED SUGIGIR 2. The above titled Original Application is posted for hearing on 26.09.2024 at
10. 10 IH HAR AREATAT UG THIBTY A9 9OIR , 918 9. 20 132061 9. | wa= feEfor F—ﬁzhﬁ 10:30AM physically or through video conferencing before the Hon’ble
AT Y AR s mari National GreenTribunal, Western Zone Bench, Pune.
11 11| WreRHEa e Y I Sifs oG, IS , a0 | 25083 AH. | WA AT Wi 3. Please note that you shall make yourself available, or represent through
e faars, fafa authorizedlegal representative, on the date and place indicated herein
12 13 AeTerel Nhd NIE T WS e, a0 32642 .91 AR above, in default, thesaid Original Application will be heard and determined
LSRN s Fe. ! : o inyourabsence.
REGISTRAR,
Iro1.sars /) / 24 / 5070 rferemehY rferer NGT, WZB, PUNE
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To,
1.

BEFORE THE NATIONAL GREEN TRIBUNAL
WSETERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 170/2024
[EARLIER OA NO. 26 (THC)/2013 (W2)]

GOA FOUNDATION THROUGH ITS SECRETARY & ANR.

VS.

M/S SARAWATI BUILDER & CONSTRUCTIONS

PVT. LTD. & ORS.

Mohammed Aarif Bhatti, Respondent No. 14

Teleyan Mohala, Near Bisav
Gate, Ward No. 9, Ramgarh
Sekhawati, Dist: Sikar,
Rajasthan-331024

PUBLIC NOTICE

. The above titled Original Application was earlier numb
No.26(THC)/2024(WZ) which has been renumbered to OANo. 170/2024 in
pursuanceto the direction of the Hon’ble National Green Tribunal, Western
Zone Bench, Punedated 13.08.2024 passed in the said matter.

. The above titled Original Application is posted for hearing on
10:30AM physically or through video conferencing before the Hon’ble

National GreenTribunal, Western Zone Bench, Pune.

Please note that you shall make yourself available, or represent through
authorizedlegal representative, on the date and place indicated herein
above, in default, thesaid Original Application will be heard and determined

inyour absence.

NGT, WZB, PUNE

ered as OA.

26.09.2024 at

REGISTRAR,
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